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The Hon’ble NGT vide order dated: 28.10.2020 in O.A.No 410 of 2013 has
directed the following:

1+

To conduct the water as well as soil analysis in the neighbouring areas,
after the peak monsoon is over and submit a report regarding the
same. If contamination still continues then they are directed to give
their recommendations for remediation of these aspects as well as to
how this can be dealt with and the grievance of the applicant can be

addressed.

. To take steps to mitigate the circumstances and disposal of remanant

salt left out after manufacturing of Mor Milagai in a scientific manner
and also issue necessary guidelines regarding the same.

. To consider these aspects and come with a concrete proposal as to how

this can be scientifically disposed without causing any damage to the
environment.

The Committee submits its reply to the first direction “To conduct the
water as well as soil analysis in the neighbouring areas, after the peak
monsoon is over and submit a report regarding the same”. If
contamination still continues then they are directed to give their
recommendations for remediation of these aspects as well as to how this
can be dealt with and the grievance of the applicant can be addressed of
Hon’ble National Green Tribunal as follows:

The Committee noted that TNPC Board has collected soil and
water samples on 02.12.2020 and sent for analysis. Report is awaited.
The committee advised TNPC Board to collect water as well as soil in
neighboring areas after peak monsoon is over. TNPC Board has also
accepted to collect water as well as soil samples during post monsoon
period of April & May 2021 and submit the report of analysis for taking

further recommendation if warrented.



II.

The Committee submits its reply to the second direction ¢ To take
steps to mitigate the circumstances and disposal of remanant salt left
out after manufacturing of Mor Milagai in a scientific manner and

also issue necessary guidelines regarding the same” of Hon’ble

National Green Tribunal as follows:

1. The Committee observed that the MorMilagai units have provided

solar evaporation pan to evaporate the waste water arising out of Mor
milagai manufacturing process hence the waste water was found to be

dried and the remanant salt is collected and stored.

. The remanant salt collected is sent for disposal to common facility,

where the salt is treated and converted into useful products as the salt

is nonhazardous as per the report enclosed.

TNPC Board has authorized a common facility located at Vedharanyam
to collect the remanant salt generated from the various type of
Industries located in TamilNadu for recovery of salt through salt pans.

The following guidelines are followed by Mor Milagai units.

All Mor Milagai units should construct elevated solar Evaporation Pan of
adequate size prescribed by TNPC Board and maintain it properly.

Mor Milagai unit shall dry all the waste water arising from the
manufacturing process in the solar evaporation pan such that the waste
water is converted into salt by evaporation.

The Mor Milagai units shall collect the dried salts from solar
evaporation pan as and when dried and pack it in leak proof

polythene bag.

The Mor Milagai units shall store the polythene bags containing salt in
closed shed to avoid any leaching.

The Mor Milagai units shall maintain records for the quantity of salt

collected, stored and disposed through the common facility.



I1I.

Mor Mialgai units shall dispose the dried remanant salt to TNPC Board

authorized common facility without accumulation beyond 200 kg.

MorMilagai units either individually or commonly dispose the remanant

salt to the common facility.
TNPC Board and SriramapuramTown Panchayat shall monitor the dried
remanants for proper disposal regularly by verifying records maintained

by the Mor Milagai units as well as physically verifying the intact

storage of salt collected.

The Committee submits its reply to third direction “To consider these

aspects and come with a concrete proposal as to how this can be

scientifically disposed without causing any damage to the

environment” of Hon’ble NGT.

. The Production quantity, waste water & salt generation details are

furnished as follows:

Product

MorMilagai

600 Kg/Month

300 Kg/15 days

Raw Material

i. Green Chilli

2000 Kg/Month

1000 Kg/ 15 days

1. Salt

200 Kg/Month

100 Kg/ 15 days

ii1. Curd

600 L/Month

300 L/ 15 days

iv. Water

800 L/Month

400 L/ 15 days

Trade Effluent

80 L/Month

40 L/ 15 days

Solid Waste

i. Waste salt from SEP

0.50 Kg/Month

0.25 Kg/ 15 days

ii. Salt From Drying Yard

10 Kg/Month

5kg/ 15 days

iii. Waste Chilli

5 Kg/Month

2.50 kg/15 days




From the above details, it is evident that maximum of 10.5 kg of

salt is generated per month from each unit. For a period of one year

about 126 kg of salt will be generated on an average from each unit.

2.

At present the Mor Milagai units are storing the remanant salt in
polythene bags. These are kept in closed shed /building. Mor Milagai
units disposes the salt through TNPC Board authorized common facility.

3. The present method of disposal itself is a scientific mode of
processing the waste salt. The salt is converted again to crystal salt
by the common facility. It is further sent for different useful purposes.
4. The present practice of disposal of remanants through solar evaporation
pan is found satisfactory.
Conclusion:

As per the three direction of the Hon’ble NGT in its order

dated:28.10.2020 of O.A.No 410 of 2013,the committee thoroughly examined

details and concluded the following:

1

Soil and well water samples are collected from all applicants premises
and sent for analysis during monsoon period and shall be collected

during post monsoon also.

. Remanant salt generated are stored in premises of Mor milagai units

and instructed through TNPC Board for safe disposal through
common facility where it is purified and crystallized so that it can be
reused in other industries. Till the remanants are disposed. it should

be safely stored inside the premises.

. The disposal of remanant salt through common facility shall be made

mandatory for every industry



Recommendation of the Committee:

1. The DEE a member of the committee shall collect water & soil
samples in post monsoon period to comply with the direction and
also to assess the condition of water and soil quality.

2. The DEE a member of Committee should monitor the Mor Milagai
units and ensure proper storage of remanant salts as well as by
Sriramapuram Town Panchayat.

-3. All the Mor Milagai units shall dispose the remanant Salts only

through common facility such that no damage is caused to

environment.
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Castomer Nae

Eustomer Address

Sample Deseription
Sample No

Sample ldentification

Sample Condition
s

+ EN19090013-01

: Selar Evaporation Pan of Mor Milagal Units
:+ Fitfor Analysis

Test Report
Report Date:24 Sep 2019
SAMPLE NOT DRAWN BY LABORATORY

: Tamilnadu Pollution Control Board

1 Collector Office Carmpus, Dindigul-62 4004

¢ Salt Residus

i+ EN19090013-01

Sample Received on
Test Started on

1 20 Sep 2019
120 Sep 2019

1]

#6/1,511 Joythi Complext, 1t Floor, Mury,

e

Sample Quantity 1 2Kg Test Completed on  + 24 Sep 2019
Test Results
Specification limit as per
SkLiNo Test Name Tost Method Results Units EPA Chapter Seven for
TCLY
1 Arsenic as As EPA - 1311/EPA 2008 BLQULOQ:0.1) mg/L 50
- Harizm as Ba EPA - 1311/EPA 2008 334 mg/l 100.0
3 Benzene EPA~ 1311/EPA 5030 € BLO(LOQ:0.1] mg/L 05
4 Cadmiwm xs Cd EPA - 1311 /EPA 2008 BLQ[LOQ:0.1) mg/L 1h
5 Carbon Tetrachleride EPA- 1311/EPA 5030 C BLO{LOM:0.1) mg/L 0.5
6 | Chlogians ity e e BLQILOQ0.0T) | ma/L noa
fu
7 Chlorobenzenc EPA-1311/EPA 5030 ¢ RLO{LDG:0.1Y mig/l 100.0
8 Chloruform EPA - 1311/EPA 5030 C BLO(LOG:0.1) mg/L 6.4
9 Chramium as Gr EPA - 1311/EPA 2008 BLQ(LOQ:0.1) mg/l 5.0
. e EPA 1311/EPA 3510 C/EPA BLQ(LOO:L ]
10 o- Cresel 8041 & . mg/L : 2000
1 tie Cwsal [ngf;ijPA 351DC/EPA SZLQ(LE}Q:I}.I) migl. 200.0
B | EFA 1311/EPA 3510 C/EPA BLQ(LOG.0.T) Wk S5
BO41 A i
-\uthﬁéed S nagure;
E. Pritifivirajan

Manager - Lab
gesan Nagar Balavinayagar Street Arumbakkam, Chennai -106,
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;Lens Innovation Labs Pvt Led. *

Test Report
ReportNo  : EN19090013-01 Report Date:24 Sep 2019
Specification limit as per
SL.No Test Name Test Method Results Units EPA Chapler Seven for
TCLP
5 | et g(fj::llgn;fﬁm 3510 C/EPA BLQILOG:0.1) gL Siid
; EPA 1311/EPA 3510 C/EFA BLQ(LOQ:0.1) )
14 24-D §151A mg/L 100
15 | La-Dichiorobenzena EPA - 1311 /EPA 5030 C o N S 7.5
17 | 11 Dickioroethylene EPA - 1311 /EPA 5040 ¢ BAUOGRY | can. 07
18| 24-Dinitrotoluene g;\( 11 sux EPA 3510 £/EPA BLOLOG:0.1} mg/L 013
19 | Bsans :gggllzi 1/EPA 3510 C/EPA BLO(LOQ:0.01] gl 002
20 | Heptachlor epoxide gil LA RRIUG/RR BLOLOR:005) | mg/L 0,008
£1 Hexachlornbenzene EPA-1311/EPA 5030 BLQILOQ:0.1) mg/L 013
(LOQ:0.1
22 Hexachlorobutadiene EPA - 1311/EPA 5030 C BLOCLOQ:0.L) mg/L 05
23 Hexachloroethane EPA~ 1311 /EPA S030C BLO(LOQ:0.1] mg/l 3.0
24 | Leadas Pb EPA « 1311/EPA 2008 075 mg/L. 5.0
28 | Eintiane EPA 1313 /EPA 3510 C/EPA BLAILOR:0.L) | mgsL 04
BO&1 A
26 | Mercury as Hg EPA - 1311/EFA 2008 BLO{LOG:0,1) mg/L 0
27 | Methoxyehior 55211;1 1/EPA 3510 G/EPA BLOLOGD.L) |  mg/l 10.0
: e o
28 | Methyl sthy! ketone ;;;"011731 L/EPA3510C/ERA BLQULOG:0) | mayL 200.0
N EPA 1311/EPA 3510 C/EPA /L. p
29 Nitrobenzene 82608 : Absent 2.0
ey EPA 1311/EPA 3510 C/EPA mg/L ;
30 Pentachlarophenal 8041 A . BLO[LOG:0.1) 100.0
i e EPA 1311/EPA 3510 C/EPA i
31 Pyridine 82608 BLO(LOG:0.1] mg/L 50
32 | SefeniumasSe EPA - 1311/EPA 200.8 BLQ(LOG:0.1) mg/L L0
33 Silver as Ag EPA- 1311/EPA 200.8 BLQLOY:0.1) mg/l, 540
3 Tetrachlorosthylene EPA- 1311/EPA 5030 C i na/L 07
4 | Temachlosoethple / RQLOO01) | M8/ X
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